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Tyre prices

264. DR. BAPU KALDATE: Will the
Minister of INDUSTRY be pleased to
state: -

ta) whether it is a fact that the tyre
manufacturers have refused to  comply
with Government's orders to withdraw the
increase made in the prices of tyres and
lsbes in January, 1984; and

(b} if so, what action Government havye
taken in this regard?

THE MINISTER OF STATE IN THE
MINISERY OF INDUSTRY (SHRI PAT.
TABHI RAMA RAO): (a) and ®) As
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tyres and tubes are not subject to statu-
tory price control, the question of the
Governmen; issuing any order to tyre
manufacturerg to withdraw the increase in
prices does not arise,

Crash helnets for the pillion riders in
Delhi

265. SHRI NAND KISHORE BHATT:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether there is any proposal under
Government’s consideration to make it
compulsory for the pillion riders on
mopeds/scooters/motor  cycles to  wear
crash helmets in the Union Territory of

. Delhi;

(b) if is, what are the details thereof;
and

(c) if not, what are the reasons therefor
any by whey it is likely to be made com-
pulsory fo; the pillion riders in Delhi?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRL
P. VENKATASUBBAIAH): (2) to (c) The
amendment to the Motor Vehicles Act,
1939 vide Section 85 A thereof notified
on the 14th May 1980 makes it compul-
sory for the person driving or riding a
two wheeler to wear a crash helmet. The
amendmen: was to take effect from 1st
November, 1980 throughout the country
but the notified date was cancelled by
the Mints*'y of Trorepcit & Shipoing on
the 31st Qcoiber, 1980.

The wearing of crash helmet by the
pillion ride*s i» Delhi wil! be made com-
pulsory, as and rehen a fresh datg is moti-:
fied by ihe Minisiry of Transpori and
Shipping.

Persons killed/injured by extremists '

266. SHR NAND KISHORE BHATT: °
" SHRI SYED RAHMAT ALl

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the number of persons killed/injured.
by the extremists in Punjab, Chandigarh
and Dethi separately, during the period
from January to March, 1984; and



